| TEM NO. 12 COURT NO. 10 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (CGivil) No(s).32260/2010

(From the judgenent and order dated 10/08/2010 in CMAP No.38095/2008 of
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE OF U. P. & ORS. Petitioner(s)
VERSUS
AJI T SINGH & ORS. Respondent (s)

(Wth appln(s) for bringing on record additional docunments and prayer for
interimrelief and office report)

W TH
SLP(C) NO. 6500 of 2011
(Wth office report)

CONMT. PET. (C) NO. 267 of 2011 in SLP(C)NO 32260/ 2010
(Wth office report)

Date: 12/07/2012 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE A. K. PATNAI K
HON BLE MR JUSTI CE MADAN B. LOKUR

For Petitioner(s)/ M. Jayant Bhushan, Sr. Adv.
Respondent s M. Rohit Kumar Singh, Adv.
M. Pallav Mngia, Adv.
M . Sant hanal akshmi , Adv.
M. A. Venayagam Bal an, Adv.
M
M
M s.

D. K. Goswani , Adv.
Anuvr at Shar ma, Adv.
Al ka Si nha, Adv.
M. Ravi ndra Kumar, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List the matters on 24th July, 2012.

(O P. Sharnmm) (MS. Negi)
Court Master Court Master



